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CENTRAL ADMINTISTRATIVE TRIBUNAL (
PRINCTIPAL BENCH, NEW DELHT

0.A.NO.2070/02
Thursday., this the 20th day of March, 2003

Hon’ble Shri Justice Y.8.Aggarwal , Chairman
Hon’ble Shri Govindan $. Tampi, Member (&)

DL Jdag Shoran :
Principal Scisntist (Plant Bresding)
Crop Tmprovensnt Uit
Directorata of Whaat Razaarch (TCAR)
Post Box 15
Maharaja Aggrasain Marg
Karnal = 13% 001
L licant
(By pdvocate: Shri Jasbir Singh Malik)
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1. Indian Council of agricultural Research

through Director General
Kirishi Bhavan., New Dalhi-1

3

The Projsct Director

Directorate of Wheat Research (TCAR)
Paost Box 158

Maharaia aggrasain Marg

Karnal = 13%% 001 (Haryvana)

A. Dr. D.S.Chauhan, PT (RM Division)
Cometing Project Director
Niractorate of Wheat Research (TCAR)
Post Box 158
Maharaja aggrasain Marg
Warnal -~ 132 00l (Haryana)

. Raspondents

(By Advonate: Mone)

ORDER (ORAL)

Justice V.S.Aggarwals:

Learned counssl  for the applicant, during the
course of submissions. stated that respondent Mo.3 against

whom  +the applicant  had the main grisvance has sinoes

retired and the applicant is presently working as Project

Diractor. Thus, he contends that if nesd arises or in

rhe seniority of the applicant is threatened, he will

File a fresh application. Praver is made accordingly.
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(¥.S.Aaggarwal)
Chairman




